Oral Answers [5 April, 2017] to Questions 35

having studied deeply into the issue of Ram Setu, has given its Report. Whereas
it is learnt that the Government has constituted another Committee to go into the
same. In this situation, I would like to know from the hon. Minister whether it is

a fact that the Government has rejected the earlier ASI Report.

DR. MAHESH SHARMA: It is not that we have rejected the earlier Archaeological
Survey of India Report, but if there is any suggestion which comes from any
organisation, Member of Parliament, or, any State, there is a procedure for review
of that. Definitely, we review all such things in the right perspective. If any such
suggestion the hon. Member has, we will, defimtely, get it reviewed by another

Committee of Experts.
#347. |The questioner was absent]
Safety of senior citizens in Delhi

*347. SHRI RAM KUMAR KASHYAP: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the details of senior citizens murdered in Delhi during the last three vears; and
(b) the measures taken to strengthen policing near residence of senior citizens?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRT HANSRAJ GANGARAM AHIR): (a) and (b) A Statement is laid on the
Table of the House.

Statement

(a) The details of total number of cases of murder of semior citizens reported
to Delhi Police and the number of cases solved during the last three years and the

current year (upto 153.2017) are as underi—

Year Reported  Worked  Percentage Pending No. of
out work out Investigation  victims
2014 22 17 T7.27% 5 22
2015 11 09 81.81% 2 12
2016 19 16 84.21% 3 20
2017 (upto 15.3.17) 05 05 100.00% 0 05
Totar 57 47 82.46% 10 59

(b)y Delhi Police has taken pro-active measures for safety and security of senior

citizens, which infer afic include creation of Semior Citizens Security Cells in Police
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Head Quarter and in all Police Districts, Help Line No.1291, registration of senior
citizens, regular visits by staff of Senior Citizens Security Cells and beat/division
staff to the residences of senior citizens and launching of Mobile App for senior
citizens. Measures taken to check the incidents of crime in the city including the
residences of senior citizens include dynamic identification of crime prone areas and
deployment of police resources including pickets, PCR vans and foot patrolling to
enhance visibility and prevent crime, deployment of Emergency Response Vehicles
(ERVs) in Police Stations in crime prone areas to respond quickly in the event of
crime or law and order situation, special emphasis on servant and tenant verification

and maintaining effective surveillance over criminals.

MR. CHAIRMAN: The questioner is not present. Are there any supplementaries?
Shri Majeed Memon.
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IS modules operating in the country

*348. SHRI RAIKUMAR DHOOT: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether 1t 1s a fact that Islamic State (IS) has established its base in the

country and its modules were recently found operating in the country;
(by if so, the details thereof, and
(¢) what action Government has taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) to (¢) A Statement is laid on the Table
of the House.

Statement

(a) and (b) There is no input to suggest that the Islamic State (IS) has established
its base in the country. However, some individuals have come to notice of the Central

and State Security Agencies who have been influenced mainly on the social media
by the ISIS ideology.

(¢) The Islamic State (IS)/Islamic State of Iraq and Levant (ISIL)Islamic State
of Trag and Syra (ISIS)/Daesh has been notified as a Terrorist Organization and
included 1n the First Schedule to the Unlawful Activities (Prevention) Act, 1967 by

the Central Government.

The Intelligence and Security agencies maintain a close watch to identify potential

recruits and take [urther action, if necessary.

In order to assess the threat posed by ISIS/ASIL and to devise a national strategy
to deal with it, meetings have been held by the Ministry of Home Affairs with
all the Central agencies concerned and the State Governments on 01.08.2015 and
16.01.2016 respectively.

The Government 1s taking all necessary measures to counter any incipient threat
posed by the ISIS.



